(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAO SCINDIA): (a) No such report has been received.

(b) Does not arise.

(c) to (&) Annual Trade fairs are conducted all over the country by the various trade promotion
organizations. Government of India provides assistance for export promotion projects to the eligible
agencies including the State Governments through the Market Access Initiative (MAI) Scheme of the
Department of Commerce. Financial assistance is also provided to the State Governments for the
creation of infrastructure under the Assistance to States for Developing Infrastructure and Allied
Activities (ASIDE) Scheme. The Details of these schemes are available on the website of Department
of Commerce at http://commerce.nic.in/.

Ludhiana easiest city in India to start trade and industry

[11955. SHRI RAJ MOHINDER SINGH MAJITHA:
SHRI SHIVANAND TIWARI:
Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether Government has taken notice of the report issued by World Bank and International
Finance Corporation on starting trade and industry in India;

(b) if so, whether according to report starting of trade and industry in Ludhiana has been
thought to be easiest in India;

(c) if so, whether Government agrees with the aforesaid statement in the above report;
(d) if so, the facts in this regard; and

(e) whether Government will encourage other State Governments to create a situation like
Ludhiana in major cities in their respective States?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAO SCINDIA): (a) Yes, Sir.

(b) Yes, Sir.

(c) and (d) The study is an independent evaluation of the business environment in 17 cities in
India by the Doing Business Unit of the World Bank Group. It indicates areas where states can initiate
measures to reduce times, costs and procedures related to starting and operating business.

(e) The Government of India is making concerted efforts on continuous basis to reform in
business regulations in the country. It encourages State Governments to take regulatory reforms
including replication of national and international best practices in States.

|] Original notice of the question was received in Hindi.
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